
Central Admiriiatrative Tribunal, Principal Bench, Rewr Ddlii

O.A.No.2688/2004

New DdM, tliis the 26tli day ofJiii3% 2005

HonTjle Mr.Justice V.S. Aggarwal, Chairman
Hon'ble Mr.S.A, Sin^, Member(A)

Raiinder Singh,
S/ o Shri Laxmi Sin^i,
R/ o B-13/ 99, Double Stor<^,
Dev Nagar Quarters»
Delhi .. ..Applicant

^ (By Advocate: None)
Versus

/

1. Govt. of NCT of Ddhi

Thi'ougli Commissionei' of Police,Dellii
Police Head Quarter, M.S.O. Building,
IP Estate, Newr Delhi.

2. Assistant Commissioner of Police,
HQ, PGR liiiea,
Model Town,Delhi ,,. .Respondents

(By Advocate: Ms.Simran,pro3g^ for MrsA^mish Ahlawat)

Order^Oral^

Justice V.S. AgesEifwal. Chairman

There is no appearance on behalf of the applicant. Record reveals

that there was no appearance on bdialf of the applicant even before the



y

D^uty Registrar on 3.6.2005 and before the Bench on 22.7.2005.

2.Dismissed for non-prosecution.

\tA
{SA. Sin
Membea'(A)

/dkm/

(V.S. Aggaiwal)
Chairman


